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The 30™ September 2024

S.0. 494 Date 21November 2024—In exercise of the powers conferred by section
-3 of the Minimum Wages Act, 1948 (XI of 1948), read with the clause (B) of sub-section
(1) of Section-05 of the said act, the Governor of Bihar is pleased to introduce the formula
for Variable Dearness Allowance in the minimum rates of wages fixed/ revised for the
different categories of employees employed in the scheduled employments mentioned in
column-02 of schedule 1(B) here to appended for the months shown in column-1 of the
said schedule shall be shown in column-04 of the schedule 1(A) for the purpose of clause
(d) of section -02 of the said Act.

SCHEDULE -1 (A)

Month & Year Index No Link Factor Changed Index No.
Base Year Change for base year for base year
(2016-100) (1960-100)
1 2 3 4
January, 2024 139.7 463 X493 X2.88 9183.68
February, 2024 139.2 4.63 X4.93 X2.88 9150.81
March, 2024 137.5 463 X4.93 X2.88 9039.05
April, 2024 138.4 463 X4.93 X2.88 9098.22
May, 2024 139.1 463 X493 X2.88 9144.23
June, 2024 138.8 463 X493X2.88 9124.51
Total 54740.5

Second First Yearly Average of the year Junuary to June,2024.

54740.5-6 = 9123.41

SCHEDULE -1 (B)

Clerical

387.00=10834.00

Sl.no Name of Reference of Notification
employment and G_azette for the rates Total
effective from 01.04.2023
1 2 3 4
1 Notification No- 1500,1501
Sales Promotion Dated- 14.03.2024 Sales Promotion
Employment Gazette No.- 264 Employment
Dated- 15-03-2024
SCHEDULE -I1
SI. No | Categories From Dated-01.09.2022 + Amount of Total rates of
of Worker 01.10.2022+01.04.2023 V.D.A. which is wages effective
+01.10.2023 Minimum Wages effective from the from the date
Fixed (In.Rs.) date- 01.04.2024 01.04.2024
(In Rs.) Column (3+4)
1 2 3 4 5
1.| Unskilled 335.00+7.00+13.00+7.00+13.00= 1.00 376.00 Perday
375.00
2.| Semi skilled 346.00+7.00+14.00+7.00+14.00 1.00 390.00 .00 Perday
=388.00
3. Skilled 429.00+9.00+17.00+9.00+17.00 2.00 483.00 Perday
=481.00
4. Highly 522.00+10.00+21.00+10.00+21.00 2.00 586.00 Perday
Skilled =584.00
5.| Supervisory/ | 9674.00+193.00+387.00+193.00+ 41.00 10875.00 Per Month
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These rates of Variable Dearness Allowance will be based on the average of All
India Consumer Price Index on which the minimum rates of wages has been fixed/revised
in the above scheduled employment. There will be increase or decrease in wage of rates
shown in column -4 with rise or fall as the case may be in aforesaid index of the above
scheduled employment and will be deemed as Variable Dearness Allowance components.
But even if the Index fall below the point on which minimum rates of wages have been
fixed / revised there will not be any reduction in the minimum wages fixed/revised. The
payment of variable Dearness Allowance on the basis of average index of January-June,
2024will be payable at the aforesaid rates from 1*'October, 2024and thereafter increase or
decrease in the amount of variable Dearness Allowance will be based on the average of
All India Consumer Price Index number for every six months and will be applicable after
the expiry of three months after said period of six months.
(No-5/ M.W.- 40-14/2021 L&R-9)
By the order of the Governor of Bihar,
Rajeev Ranjan,
Joint Secretary.
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